IN THE HIGH COURT OF

ORISSA, CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :11-11-2025
Date 11.11.2025

Applied For

CcMP-
13/2025(11.11.2025 1172/2025 B MOHAPATRA Order Dtd. 2025-11-07

ABLAPL- COURT NO.
14/202511.11.2025 [, o7 0o, |PK MOHANTY ) Order Dtd. 2024-05-09
_ CRLMC- COURT NO.
51/2025(11.11.2025 | /o270 o o |S. K. MOHANTY 5 Order Dtd. 2025-11-07
_ WP (C) - COURT NO. i
56/2025(11.11.2025 |11 o0’ 005 c [D. NAYAK 5 Order Dtd. 2025-11-10
: WP (C) - COURT NO. o WRIT
57/2025 (11.11.2025 |10 ,007 oo M. BEHERA : Order Dtd. 2025-11-20 ERANCEH-
: WP (C) - COURT NO. i
59/2025 11.11.2025 |1 20", K. SAHOO : Order Dtd. 2025-10-28
: WP (C) - COURT NO. o WRIT
50/2025(11.11.2025 |7 orc' ) 0o o (K. PANDA e Order Dtd. 2025-11-11 BRANCH-
: WP (C) - COURT NO. o WRIT
51/2025(11.11.2025 7,070 o (N. C. MISHRA T Order Dtd. 2025-11-06 R ANCH-
: WP (C) - COURT NO. o WRIT
52/2025(11.11.2025 29320/2025 S. SAMAL 3 OLD Order Dtd. 2025-11-18 BRANCH-
: WP (C) - COURT NO. i
53/2025(11.11.2025 )00’ 0o B K. SINGH 3 oLD Order Dtd. 2025-11-07
: WP (C) - COURT NO. i
54/2025(11.11.2025 29567/2025 B. K. DALEI 3 OLD Order Dtd. 2025-11-07
: WP (C) - COURT NO. o WRIT
55/2025(11.11.2025 |, g o0 o o |S. DASH 3 oLD Order Dtd. 2025-11-07 BRANCH-
: WP (C) - COURT NO. o WRIT
56/202511.11.2025 29075/2025 |G- N- SETHI 3 OLD Order Dtd. 2025-11-07 BRANCH-
, WP (C) - COURT NO.
57/2025(11.11.2025 31403/2025 M. BEHERA 6 Order Dtd. 2025-11-20
: WP (C) - COURT NO. o
58/2025(11.11.2025 31438/2025 M. BEHERA 6 Order Dtd. 2025-11-20

CRLLP- BISWAJIT COURT NO.
/0/2025|11.11.2025 3/2025 MOLAPATRA 6 Order Dtd. 2025-11-06
75/2025(11.11.2025  [WP (C) - M. BEHERA COURT NO. [Order Dtd. 2025-11-20 WRIT




31437/2025 6 BRANCH-
6/202511.11.2025 17 C)7 |M. BEHERA UK MO lorder ptd. 2025-11-20 e CH.
31/2025(11.11.2025 225%35024 D.SAMAL EOURT NO- lorder Dtd. 2025-11-22
36/2025|11.11.2025 fggg/2025 D.P.DASH ggURT NO- lorder Dtd. 2026-01-12
37/2025(11.11.2025 $f§5/2025 A.MOHANTY ggURT NO- lorder Dtd. 2025-12-18
38/2025(11.11.2025 5%55/2025 S .MOHARANA SgURT NO-lorder Dtd. 2026-01-12
39/2025111.11.2025 ?545;/2025 S .MOHARANA ggURT NO-lorder Dtd. 2025-11-10
)0/2025|11.11.2025 f%g;/2025 S.B.UDGATA ggURT NO- lorder Dtd. 2026-01-13
)2/2025|11.11.2025 Z?ggf;ozS J. SAHOO SgURT NO- lorder Dtd. 2025-11-07
)3/2025|11.11.2025 ?:2;2025 B.DAS ESURT NO-lorder ptd. 9999-12-31
)4/2025(11.11.2025 i?S;/2025 A.MOHANTY ngRT NO- lorder Dtd. 2025-11-07
)6/2025|11.11.2025 §g§§/2025 A.BEHERA ggURT NO- lorder Dtd. 2025-11-28
)7/2025[11.11.2025 f§5§/2025 A.K.SWAIN SSURT NO-lorder ptd. 2025-08-20
)9/2025|11.11.2025 5%55/2024 B.RATH ggURT NO- lorder Dtd. 2025-11-10
)0/2025|11.11.2025 §2§§32025 S.DAS ggURT NO- lorder Dtd. 2025-11-07
)1/2025(11.11.2025 §2§§S;025 S.DAS ggURT NO-lorder ptd. 2025-11-07
)3/2025|11.11.2025 52223;024 M.R.ROUTRAY ggURT NO- lorder Dtd. 2025-11-07
)4/2025|11.11.2025 Sggg3;024 M.R.ROUTRAY ggURT NO- lorder Dtd. 2025-11-07 CONTEMP
)5/2025|11.11.2025  |CONTC- M.R.ROUTRAY COURT NO. [Order Dtd. 2025-11-07




| 7237/2024 | 23
CONTC- COURT NO.
)6/2025(11.11.2025 7236/2024 M.R.ROUTRAY 23 Order Dtd. 2025-11-07
CONTC- COURT NO.
)7/2025(11.11.2025 4558/2025 S.GUPTA 23 Order Dtd. 2025-11-07
CONTC- COURT NO.
)8/2025(11.11.2025 5256/2025 B.SAMAL 23 Order Dtd. 2025-11-07
CONTC- COURT NO.
)9/2025(11.11.2025 5044/2025 B.SAMAL 23 Order Dtd. 2025-11-07
CONTC- COURT NO.
10/2025(11.11.2025 5267/2025 S.K.RATH 23 Order Dtd. 2025-11-07
CONTC- COURT NO.
11/2025(11.11.2025 63282024 B.SAMAL 23 Order Dtd. 2025-11-07
CONTC- COURT NO.
12/2025(11.11.2025 4775/2025 M.R.ROUTRAY 23 Order Dtd. 2025-11-07
CONTC- COURT NO. |
13/2025(11.11.2025 5151/2025 M.R.ROUTRAY 23 Order Dtd. 2025-11-07 CONTEMP
CRLMC- COURT NO.
14/2025(11.11.2025 4569/2025 M. SAHOO 23 Order Dtd. 2025-11-07
CRLMC- COURT NO.
15/2025(11.11.2025 4576/2025 M.R.ROUTRAY 23 Order Dtd. 2025-11-07
CRLMP- COURT NO.
16/2025(11.11.2025 1320/2025 G.SAHOO 23 Order Dtd. 2025-11-07
CRLMP- COURT NO. WRIT
17/2025(11.11.2025 1302/2025 N.K.ROUT 23 Order Dtd. 2025-11-07 BRANCH-
CRLMP- COURT NO.
18/2025(11.11.2025 1187/2025 S.BARIK 23 Order Dtd. 2025-11-07
CRLMP- COURT NO.
19/2025(11.11.2025 1171/2025 D.SAMAL 23 Order Dtd. 2025-11-07
CRLMP- COURT NO.
) — -
20/2025(11.11.2025 1182/2025 S.K.SAHOO 3 Order Dtd. 2025-11-07
BLAPL- COURT NO.
) — -
21/2025(11.11.2025 3039/2025 SP DAS c Order Dtd. 2025-11-10
CRLREV- COURT NO. CRIMINA
) — -
22/2025(11.11.2025 61/2025 P.PANDA 5 Order Dtd. 2025-11-06 REVISTO
RPFAM- COURT NO.
) — -
23/2025(11.11.2025 266/2025 T.K.JENA le Order Dtd. 2026-01-05
CMP- COURT NO.
) — -
24/2025(11.11.2025 1196/2025 S .MOHARANA le Order Dtd. 2025-11-06
CMP- COURT NO.
) — -
25/2025(11.11.2025 340/2025 R.SAHOO 16 Order Dtd. 2025-11-06
CMP- COURT NO.
) — -
26/2025(11.11.2025 340/2025 P.K.NAYAK le Order Dtd. 2025-11-06
RVWPET- COURT NO.
) — -
27/2025(11.11.2025 17472025 P.K.LENKA 16 Order Dtd. 2025-10-31
28/2025|ll.ll.2025 |RVWPET— P.K.LENKA COURT NO. [0rder Dtd. 2025-10-31




1175/2025 16
)9/2025(11.11.2025 22552355 S.C.ACHARYA gogig NO- lorder Dtd. 2025-12-11
31/2025(11.11.2025 53252355 S.C.BISWAL gogig NO- lorder Dtd. 2025-11-27
33/2025|11.11.2025 i§5235025 B.S.SWAIN gogig NO-lorder ptd. 2025-11-07
34/2025(11.11.2025 ?géf;;2022 B K PATI oons MO lorder ptd. 2025-10-28 e CH.
5/2025 11.11.2025 ?géié;201l J R NAYAK So0ns MO lorder ptd. 2025-11-10 e CH.
WRIT
36/2025(11.11.2025 ggégi;zoz5 fﬁgg?ANJAN §OURT NO- lorder Dtd. 2025-09-18 %gﬁgggﬂ
BENCH-2
37/2025(11.11.2025 ggégg;zoz5 M NAYAK TOURT MO lorder ptd. 2025-11-10 gEiECH_
38/2025 11.11.2025 ggégg;zoz5 oy AR TOURT MO lorder ptd. 2025-11-10 e NCH.
39/2025 [11.11.2025 gﬁég;;ZOZS J K MOHANTY TOURT MO lorder ptd. 2025-11-10 e
11/2025|11.11.2025 ggég;;zoz5 T SWAIN iOURT NO-lorder ptd. 2025-11-10
12/2025(11.11.2025 zféfé;ZOZS S K PARIDA TOURT MO lorder ptd. 2025-11-10 gEiECH_
13/2025 [11.11.2025 giégé;2025 A. DAS TOURT MO lorder ptd. 2025-11-21 e NCH.
14/2025 |11.11.2025 ?55?2}2025 S. P. SAMANTA TOURT MO lorder ptd. 2025-11-06 e
15/2025 |11.11.2025 gfégé;2025 J K MOHANTY TOURT MO lorder ptd. 2025-11-10 iy
16/2025 |11.11.2025 ?gég;;2025 J. K. MOHANTY TOURT MO lorder ptd. 2025-11-06 e NCH.
17/2025|11.11.2025 ?22253£025 ;ﬁgﬁi?gDRA igURT NO-lorder ptd. 2025-11-06
18,/2025|11.11.2025 ggég;;2025 J. K. MOHANTY ESURT NO-lorder ptd. 2025-11-06
19/2025 [11.11.2025 ?gég;;2018 A K ACHARYA COURT MO lorder ptd. 2025-11-10 e CH
50/2025|11.11.2025 ?§§253;025 PK MISHRA gSURT NO-lorder ptd. 2025-11-10
52/2025|11.11.2025 2?;?5;525 RK BARIK gSURT NO-lorder ptd. 2025-11-10




) RVWPET- CHAKRADHAR COURT NO. CIVIL
53/20251(11.11.2025 49/2025 SAHOO 17 Order Dtd. 2025-11-10 REVISTO
i ABLAPL- COURT NO.
56/20251(11.11.2025 9587 /2025 RK BARIK 17 Order Dtd. 2025-11-10 BAIL-2
) CONTC- COURT NO.
57/20251(11.11.2025 2030/2025 G C JENA 1 Order Dtd. 2025-12-12
WRIT
) WP (C) - COURT NO. P BRANCH
54/20251(11.11.2025 5109/2025 A K MOHANTY 1 Order Dtd. 2025-03-17 (DIVIST
BENCH-1
) WP (C) - SURENDRA KUMAR COURT NO. L WRIT
56/20251(11.11.2025 31174/2025 GARTTA 1 Order Dtd. 2025-11-10 BRANCH—
WRIT
) WP (C) - COURT NO. L BRANCH
58/20251(11.11.2025 30758/2025 C SAMAL 1 Order Dtd. 2025-11-10 (DIVIST
BENCH-2
WP (C) - COURT NO. i WRIT
71/2025(11.11.2025 99269/2025 K PARIDA 1 Order Dtd. 2025-11-10 BRANCH-
WP (C) - GOPAL PRASAD COURT NO. L WRIT
16/2025(11.11.2025 25500/2025 |JENA 1 Order Dtd. 2025-11-10 BRANCH—
WP (C) - COURT NO. i WRIT
/18/2025(11.11.2025 30689/2025 P K JENA 1 Order Dtd. 2025-11-10 BRANCH-
WP (C) - COURT NO. a4
32/20251(11.11.2025 30524/2025 P K JENA 1 Order Dtd. 2025-11-10
WP (C) - COURT NO. a4
35/2025111.11.2025 30500/2025 P K JENA 1 Order Dtd. 2025-11-10
WP (C) - COURT NO. i WRIT
)0/20251(11.11.2025 11004/2005 D K BEHERA 1 Order Dtd. 2025-11-07 BRANCH—
WP (C) - COURT NO. L WRIT
)4/2025111.11.2025 11004/2005 M R BARIK 1 Order Dtd. 2025-11-07 BRANCH-
WP (C) - COURT NO. i
)6/2025111.11.2025 30518/2025 P K JENA 1 Order Dtd. 2025-11-10
WP (C) - COURT NO. i WRIT
)7/2025(11.11.2025 30495/2025 P K JENA 1 Order Dtd. 2025-11-10 BRANCH-.
WP (C) - DR.PURUSOTTAM COURT NO. i
)9/2025(11.11.2025 30754/2025 CHULT 1 Order Dtd. 2025-11-10
WRIT
WP (C) - COURT NO. L BRANCH
)2/20251(11.11.2025 30790/2025 P K JENA 1 Order Dtd. 2025-11-10 (DIVIST
BENCH-3
WP (C) - COURT NO. L WRIT
)4/2025(11.11.2025 31556/2025 P BEHERA o5 Order Dtd. 2025-11-17 BRANCH-




WP (C) - COURT NO. L WRIT
)6/2025(11.11.2025 24569,2025 |5 NAYAK o5 Order Dtd. 2025-11-10 BRANCH-
JCRLA- COURT NO. CRIMINA
12/2025|11.11.2025 |5 )00, A K NAYAK 7 Order Dtd. 9999-12-31 APPEAL
CRLREV- COURT NO. CRIMINA
16/2025|11.11.2025 g 50,5, |S.S. PATTNAIK 7 Order Dtd. 2025-11-06 REVISTO
CRLREV- COURT NO. CRIMINA
19/2025|11.11.2025 |/ 50,5, |R K DEHURY p Order Dtd. 2025-12-04 REVISTO
WP (C) - COURT NO. WRIT
A - -
22/2025|11.11.2025 21230/2025 P SAHOO 6 Order Dtd. 2025-11-10 BRANCH-
WRIT
WP (C) - COURT NO. BRANCH
A - -
3/2025|11.11.2025 |55 5 g,5  |T K NAYRK p Order Dtd. 2025-11-10 (DIVIST
BENCH-2
WP (C) - COURT NO. WRIT
) - —
24/2025/11.11.2025 8336/2012 |F K DAS 20 Order Dtd. 2025-12-17 BRANCH—
WRIT
WP (C) - COURT NO. BRANCH
) - —
25/2025/11.11.2025 30045/2025 S K BISWAL 20 Order Dtd. 2025-11-10 (DIVIST
BENCH-1
WP (C) - COURT NO. WRIT
) - —
26/202511.11.2025 30018/2025 S K BISWAL 20 Order Dtd. 2025-11-10 BRANCH-
WP (C) - COURT NO.
A - -
27/2025|11.11.2025 29800/2025 S K BISWAL 20 Order Dtd. 2025-11-10
WP (C) - COURT NO. WRIT
) — —
28/2025|11.11.2025 23931/2025 H K BHOL 20 Order Dtd. 2025-11-10 BRANCH-
WP (C) - COURT NO. WRIT
) — —
29/2025|11.11.2025 30053/2025 N SAHOO 51 Order Dtd. 2026-01-13 BRANCH-
WP (C) - COURT NO. L WRIT
30/2025|11.11.2025 |00y /50,5 (S K BISWAL 21 Order Dtd. 2025-11-10 BRANCH—
WP (C) - HRUDANANDA COURT NO. Can WRIT
31/2025|11.11.2025 27882/2025 MOHAPATRA 51 Order Dtd. 2026-01-12 BRANCH-
WP (C) - COURT NO. L WRIT
32/2025|11.11.2025 29002/2025 K C PANDA o1 Order Dtd. 2025-11-10 BRANCH-
WP (C) - COURT NO. Can WRIT
33/2025|11.11.2025 31046/2025 B TRIPATHY 51 Order Dtd. 2026-01-15 BRANCH-
WP (C) - COURT NO. L WRIT
34/2025/11.11.2025 |30, /5gp5 K C PANDA o1 Order Dtd. 2025-11-10 BRANCH-
WRIT
WP (C) - COURT NO. L BRANCH
35/2025/11.11.2025 |51 515 5gp5 K- C. MAJHI o1 Order Dtd. 2025-11-07 (DIVIST
BENCH-2
WP (C) - COURT NO. WRIT
36/2025|11.11.2025 |50, 75 5,5 |S K BISWAL 21 BRANCH—




WP (C) -

COURT

NO.

WRIT

7/202511.11.2025 37017 K. C. MAJHI > Order Dtd. 2025-11-07 R
38/202511.11.2025 1, 1C07  |p K DAs SOURT MO lorder prd. 2025-11-10 e CH.
39/2025|11.11.2025 giéié;2025 B. DAS ggURT NO-lorder ptd. 2025-11-10

WRIT
10/2025 [11.11.2025 giéjé;zozS R. K. BARIK SOURT MO lorder ptd. 2025-11-10 ?iﬁgggﬂ

BENCH-2
11/202511.11.2025 70607 RS TG CH- So0% MO lorder ptd. 2025-11-10 e
12/2025|11.11.2025 gg;ig;2025 J. SAHOO S?URT NO-lorder ptd. 2025-11-10
13/2025(11.11.2025 gfégi;2025 B. C. DANDA SOURT MO lorder ptd. 2025-11-10
14/2025|11.11.2025 g?ggf;OZS ?ﬁiKiﬁAiigl, ggURT NO-lorder ptd. 2025-11-07

R.K.SAHOO

15/202511.11.2025 20907 Ik pRaDHAN SOURT MO lorder pra. 2026-01-09 CH.
16/2025|11.11.2025 $?§f5;025 AMLAN MOHANTY SOURT NO-lorder ptd. 2025-11-07
17/202511.11.2025  [[7SC)°  ls. k. Biswar SOURT MO lorder pra. 2025-11-06 e NCH.
18/202511.11.2025 77 6)°  _|TRILOCHAN BARIK gOURE MO lorder pd. 2025-11-10 e
19/2025 11.11.2025  [1015)7 Ik PRADRAN SOURT MO lorder Drd. 2026-01-09 iy
50/2025(11.11.2025 70 C)° |k PRADHAN SOV MO lorder ptd. 2026-01-09 e
2/2025(11.11.2025 §§§3222025 K PRADHAN E?URT NO-lorder ptd. 2026-01-09
53/2025|11.11.2025 ggég;;2025 J SAHOO g?URT NO-lorder ptd. 2025-11-10
54/2025(11.11.2025 §§§§§;2025 B SINGH S?URT NO-lorder ptd. 2025-11-10
5/2025(11.11.2025 2?5;024 A MOHANTY g?URT NO-lorder ptd. 2025-11-10




_ CRP- COURT NO.
57/202511.11.2025 3172024 KISTISH o1 Order Dtd. 2025-11-10
_ CRP- COURT NO.
58/2025(11.11.2025 30,2024 A MOHANTY 51 Order Dtd. 2025-11-10
_ CRP- COURT NO.
59/2025 11.11.2025 |0 50, KISTISH o1 Order Dtd. 2025-11-10
A CRP- COURT NO.
50/2025(11.11.2025 4272024 Y DAS 01 Order Dtd. 2025-11-10
A CRP- COURT NO.
52/2025(11.11.2025 4272024 H K MOHANTA 01 Order Dtd. 2025-11-10
a WP (C) - COURT NO. i WRIT
53/202511.11.2025  [[oc 00055 |S K BEHERA o1 Order Dtd. 2025-11-10 BRANCH-
A COURT NO. SECOND
54/2025/11.11.2025  |SA-44/1991 M K PANI o1 Order Dtd. 2025-12-19 APPEAL
WP (C) - COURT NO. il WRIT
32/202511.11.2025 |, 0,00 5055 M- R. BARIK o1 Order Dtd. 2025-10-29 BRANCH—
WP (C) - COURT NO. L
33/202511.11.2025 |5 000c o055 |R- K. DEHURY o1 Order Dtd. 2025-10-31
CMP- COURT NO.
34/202511.11.2025 1361/2025 K. BEHERA o1 Order Dtd. 2025-11-07
CRLMC- COURT NO.
35/202511.11.2025 4439/2025 |H- K. PATRA 21 Order Dtd. 2025-10-29
WP (C) - COURT NO. i WRIT
36/202511.11.2025 |50 00 5055 |S- K. BEHERA 3 oLD Order Dtd. 2025-11-11 BRANCH—
WP (C) - COURT NO. il WRIT
0/202511.11.2025 |50, 55 055 |B- K. MISHRA 3 oLb Order Dtd. 2025-10-29 BRANCH-
CRLMC- COURT NO.
96/202511.11.2025 | /0070, [R.K.MALLICK 3 oLD Order Dtd. 2025-11-06
CRLMC- COURT NO.
8/2025/11.11.2025 |/ =007, |R.K.MALLICK 3 oLD Order Dtd. 2025-11-07
CONTC- COURT NO.
)0/202511.11.2025 |70, 0,5 |B-R.SENAPATI 3 oLb Order Dtd. 2025-11-07
CONTC- COURT NO.
)1/2025|11.11.2025 |70, 0,5 |P-K.BARIK 3 oLp Order Dtd. 2025-11-07
CRLMC- COURT NO.
)3/202511.11.2025 4287/2025 |B-K-DAS 2 oLb Order Dtd. 9999-12-31
WP (C) - CHIEF
)4/202511.11.2025 A SAHOO JUSTICE'S |Order Dtd. 2025-12-11
30121/2025
COURT
)6/2025(11.11.2025  |CRLMC- |S.K.BISWAL COURT NO. Order Dtd. 2025-08-04




2972/2025 2 OLD
MATA- COURT NO.
8/202511.11.2025  [700°7 o M R ROUTRAY C. . Order Dtd. 9999-12-31
CRLMC- COURT NO.
)9/20251(11.11.2025 2240/2025 A.K.SRICHANDAN [C. 1 Order Dtd. 2025-11-07
CMP- COURT NO.
11/2025(11.11.2025  |[0to oo . [H.K.PATRA C. 23 Order Dtd. 2026-01-13
CRLREV- COURT NO.
14/2025(11.11.2025 o0 00, M.MOHANTY C. 3 Order Dtd. 2025-11-10
MATA- COURT NO.
15/2025(11.11.2025 o7 . [P K MISHRA C. ., Order Dtd. 9999-12-31
CRLREV- COURT NO.
16/2025(11.11.2025 |0 [B.R.SENAPATI C. ; Order Dtd. 2025-11-10
WA- COURT NO. WRIT
) - -
1/2025(11.11.2025 |00 0., |S MOHARANA C. . Order Dtd. 9999-12-31 ADDEAL
WA- ASISH KUMAR COURT NO. WRIT
) - -
23/2025 11.11.2025 T o0 Ay, B.p. RaTH [C° ; Order Dtd. 2025-11-07 ADDEAL
WP (C) - COURT NO.
) - -
26/2025 |11.11.2025 ), 000" 50 [U CHHOTRAY C. . Order Dtd. 2025-11-07
WP (C) - COURT NO. L
30/2025 (11.11.2025 |3 o0 o0 o L. K. NAYAK C. . Order Dtd. 2025-11-10
WP (C) - COURT NO. L
32/2025 (11.11.2025 [ o0 o0 o L. K. NAYAK C. ; Order Dtd. 2025-11-10
WP (C) - COURT NO. L WRIT
34/2025111.11.2025 ) ) e 0o (L. K. NAYAK C. . Order Dtd. 2025-11-10 R ANCH-
MISC.
35/2025 11.11.2025 gﬁ?;ozo A K MOHANTY C. fOURT NO-|order Dtd. 2025-11-07 APPEAL
SEC.
WP (C) - COURT NO. L
37/2025 11.11.2025 S0 0o N, ROUT C. . Order Dtd. 2025-11-10
WP (C) - COURT NO. L
39/2025 11.11.2025 [T o20 0 (S, K. SAHU C. . Order Dtd. 2025-11-10
MISC.
FAO- M/S .DHANJ COURT NO.
10/2025 |11.11.2025 |01 KU . SAHOO. M. NATK C° . Order Dtd. 2025-11-07 2E§EAL
MISC.
13/202511.11.2025 | 2O~ A K MOHANTY C. COURT NO- |5 Ger Dtd. 2025-11-07 APPEAL
223/2021 1
SEC.
WP (C) - SUSANTA KUMAR COURT NO. _ _ WRIT
15/2025|11.11.2025 )20 oo |2 oo C. . Order Dtd. 2025-11-10 ERANCH-
WP (C) - COURT NO. WRIT
16/2025(11.11.2025 |-, 00 |G D. MALLICK |C. ! Order Dtd. 2025-11-07 ERANCEH-
17/2025|11.11.2025  |[WP(C) - 'S. BARIK C. COURT NO. [Order Dtd. 2025-11-07 WRIT




17411/2016 1 BRANCH-
MISC.
19/2025 11.11.2025 | 297 J SAHOO COURT NO. |5 der Dtd. 2025-11-07 APPEAL
130/2022 1
SEC.
_ WP (C) - COURT NO. L WRIT
0/2025(11.11.2025 10 5)°  lp. BEHERA : Order Dtd. 2025-11-07 N
MISC.
51/202511.11.2025 |"RO7 J R DAS COURT NO- |5 Ger Dtd. 2025-11-07 APPEAL
92/2015 1
SEC.
_ WP (C) - COURT NO. L WRIT
2/2025(11.11.2025 [0 )7 |p. BEHERA : Order Dtd. 2025-11-07 e
MISC.
53/2025(11.11.2025  |F 297 A K MOHANTY COURT NO. |5 ger Dtd. 2025-11-07 APPEAL
195/2020 1
SEC.
: WP (C) - COURT NO. L WRIT
4/2025(11.11.2025 "7 <) 7 b, K. PANDA : Order Dtd. 2025-11-07 e
MISC.
56/202511.11.2025 |LRO” A K SWAIN COURT NO- |5 Ger Dtd. 2025-11-07 APPEAL
371/2019 1
SEC.
. WP (C) = COURT NO. _ _ WRIT
7/2025(11.11.2025 17 <17 b, K. PANDA : Order Dtd. 2025-11-07 N
MISC.
58/202511.11.2025 1297 S BISWAL COURT NO. o Ger Dtd. 2025-11-07 APPEAL
371/2019 1
SEC.
_ WP (C) - COURT NO. L WRIT
59/2025(11.11.2025 "7 <17 b, k. PanDa : Order Dtd. 2025-11-07 R
, WP (C) - COURT NO. o WRIT
$1/2025(11.11.2025  "00C0° 8. DAs : Order Dtd. 2025-11-07 e
MISC.
33/2025111.11.2025 FAO- A K SWAIN COURT NO. Order Dtd. 2025-11-07 APPEAL
372/2019 1
SEC.
, WP (C) - COURT NO. o WRIT
55/2025(11.11.2025 |10 )7 |B.R.SETH : Order Dtd. 2025-11-06 e
, WP (C) - COURT NO. o WRIT
56/2025(11.11.2025 000" b, K. PANDA : Order Dtd. 2025-11-07 e
MISC.
58/202511.11.2025 | 207 S BISWAL COURT NO- |5 Ger Dtd. 2025-11-07 APPEAL
372/2019 1
SEC.
CRLMC- COURT NO. CRIMINA.
4/2025(11.11.2025  [70050  ls ¢ BISWAL : Order Dtd. 2025-12-03 e
CRLMC- COURT NO. CRIMINA.
6/2025(11.11.2025 |5 NP T K NAYAK oo Order Dtd. 2025-12-03 e
CRLMC- COURT NO. CRIMINA.
17/2025(11.11.2025 3000 |7 SAHOO ; Order Dtd. 2025-10-23 .
CMP- COURT NO.
) - —
7/202511.11.2025  (CU50 IS, MOHARANA = Order Dtd. 2026-01-20
30/2025(11.11.2025  [WP (C) - B. B. MALLICK COURT NO. Order Dtd. 2025-10-31




| 117342/2024 | 23
CRLMC- COURT NO.
35/202511.11.2025 | 2070 o o |CHINU SAHU c.o. |53 Order Dtd. 2025-11-10
CMP- COURT NO.
37/2025|11.11.2025 oo 0o o |J. SAHOO c.o. |3 Order Dtd. 2025-11-10
_ WP (C) - COURT NO. o WRIT
3/2025(11.11.2025 10" |3 D MUDULI c.o. |29 Order Dtd. 2026-01-05 BRANCH-
: WP (C) - COURT NO. o
50/2025(11.11.2025 |, -0' 0 0o |G. C. JENA c.o. |29 Order Dtd. 2025-11-10
: WP (C) - COURT NO. WRIT
51/2025(11.11.2025 2005 0o [R. K. BARIK c.o. |59 Order Dtd. 2025-11-10 ERANCEH-
WP (C) - HIMANSHU BHUSAN e WRIT
15/202511.11.2025 /g0 00 (0n o GENERAL Order Dtd. 2024-05-15 ERANCEH-
WP (C) - MANOJ KUMAR el WRIT
18/202511.11.2025 |00 ool GENERAL Order Dtd. 2025-08-14 ERANCH-
WP (C) - HIMANSHU BHUSAN el
19/202511.11.2025 g f0' 000y |Dn o GENERAL Order Dtd. 2024-08-28
: WP (C) - MANOJ KUMAR WRIT
50/2025(11.11.2025 o000 00 oA GENERAL Order Dtd. 2024-08-07 ERANCH-
: WP (C) - MANOJ KUMAR el WRIT
52/2025(11.11.2025 o000 o oo GENERAL Order Dtd. 2024-08-30 ERANCH-
: WP (C) - HIMANSHU BHUSAN Coa
53/202511.11.2025 /oy’ 00 e |Dn GENERAL Order Dtd. 2025-04-23
: WP (C) - MANOJ KUMAR o WRIT
54/2025(11.11.2025 o000 00 ol GENERAL Order Dtd. 2024-12-04 ERANCH-
: WP (C) - HIMANSHU BHUSAN Coa WRIT
55/2025 (11.11.2025 10,70 o000 oo GENERAL Order Dtd. 2025-04-23 R ANCH-
: WP (C) - HIMANSHU BHUSAN e WRIT
58/202511.11.2025 |00 0o |0 o GENERAL Order Dtd. 2023-06-21 ERANCEH-
: WP (C) - HIMANSHU BHUSAN el WRIT
59/2025(11.11.2025 |/ o000 0ol o GENERAL Order Dtd. 2023-06-28 ERANCH-
WP (C) - HIMANSHU BHUSAN i WRIT
/1/2025 (11.11.2025  [Zoo0h0 oo (o GENERAL Order Dtd. 2023-02-14 R ANCH-
WP (C) - HIMANSHU BHUSAN A WRIT
/2/202511.11.2025 o000 0o |0 o GENERAL Order Dtd. 2023-04-21 ERANCEH-
WP (C) - HIMANSHU BHUSAN o WRIT
3/2025(11.11.2025 [0 0 0o D GENERAL Order Dtd. 2023-01-30 ERANCH-
WP (C) - HIMANSHU BHUSAN WRIT
/4/2025(11.11.2025 |2 o oo GENERAL Order Dtd. 2022-12-22 ERANCEH-
77/2025|11.11.2025  |CMP- |JEEVANJYOTI GENERAL Order Dtd. 2025-11-10




1584/2025 |MOHANTY
ABLAPL- GHANASHYAM
35/2025111.11.2025 8855/2025 |MUDULT GENERAL Order Dtd. 2025-11-07 BAIL-1
BLAPL- RAJENDRA
01/2025(11.11.2025 4994/2025 |NARAYAN ROUT GENERAL Order Dtd. 2025-11-10
CRLMC- SAYAT KUMAR
)5/2025(11.11.2025 4550/2025 |PUROHIT GENERAL Order Dtd. 2025-11-10
)8/2025(11.11.2025 BLAPL— AJIT KUMAR RAUT GENERAL Order Dtd. 2025-11-10
T 4134/2025 :
WP (C) - SATYAM DAS L WRIT
)2/2025(11.11.2025 31580/2025 PATTANATK GENERAL Judgement Dtd. 2025-11-10 BRANCH-
BLAPL- AMIYA BHUSAN . .
30/2025(11.11.2025 8932/2025 |DASH GENERAL Entire Brief
WPC (OAC) = |DR. JITENDRA . .
32/2025111.11.2025 3056/2018 KUMAR LENKA GENERAL Entire Brief OA Bran
WP (C) = HIMANSHU BHUSAN WRIT
10/2025(11.11.2025 1684/2022 |DASH GENERAL Order Dtd. 2022-01-21 BRANCH-
§ WP (C) - HIMANSHU BHUSAN _ _ WRIT
51/2025111.11.2025 16313/2023 |DASH GENERAL Order Dtd. 2023-06-28 BRANCH-
WRIT
§ WP (C) - MANOJ KUMAR _ _ BRANCH
54/2025111.11.2025 42662/2023 RANA GENERAL Order Dtd. 2025-03-24 (DIVIST
BENCH-2
§ CMP- MANOJ KUMAR
59/2025111.11.2025 1133/2024 |RANA GENERAL Order Dtd. 2025-10-24
_ WA- DR JITENDRA WRIT
52/2025111.11.2025 657/2023 KUMAR LENKA GENERAL Order Dtd. 2025-08-25 APPEAL
56/2025111.11.2025 CRIMC— PREETAM MISHRA |GENERAL Order Dtd. 2025-11-07
T 4567/2025 '
_ WP (C) — MANOJ KUMAR _ _ WRIT
51/2025(11.11.2025 33518/2023 RANA GENERAL Order Dtd. 2023-11-01 BRANCH-
5/2025111.11.2025 ABLAPL- SANJAYA BEHERA |GENERAL Order Dtd. 2025-11-07 BAIL-2
’ S 12375/2025 :
_ WP (C) — MANOJ KUMAR _ _ WRIT
56/2025(11.11.2025 8250/2025 |RANA GENERAL Order Dtd. 2025-03-25 BRANCH-
_ WP (C) - MANOJ KUMAR _ _ WRIT
57/2025111.11.2025 10219/2024 |RANA GENERAL Order Dtd. 2024-05-08 BRANCH-
PM SHRI
_ CRLMC- KENDRIYA .
58/2025(11.11.2025 4521/2025 |[VIDYALAYA GENERAL Entire Document
NAYAGARH
PM SHRI
_ CRLMC- KENDRIYA .
59/20251(11.11.2025 4521/2025 |[VIDYALAYA, GENERAL Entire Document

NAYAGARH




CRLMC-

MANOJ KUMAR

37/20251(11.11.2025 4372/2025 |RANA GENERAL Order Dtd. 2025-10-27
)2/2025 111.11.2025  |CONTC~ DEBENDRA BEHERA GENERAL Order Dtd. 2025-10-31
Eia 5042/2025 :

)7/2025 11.11.2025  |CONTC~ DEBENDRA BEHERA GENERAL Order Dtd. 2025-10-31
Eia 5059/2025 :

WP (C) - il WRIT
12/2025111.11.2025 20760/2025 DEBENDRA BEHERA GENERAL Order Dtd. 2025-10-22 BRANCH-
0/2025(11.11.2025 |"E(C)~ DEBENDRA BEHERA GENERAL Order Dtd. 2025-11-10
- Eia 30835/2025 :

WRIT

WP (C) - PRAMOD KUMAR _ _ BRANCH

38/2025111.11.2025 24452 /2025 MOHANTY GENERAL Order Dtd. 2025-10-09 (DTVIST
BENCH-1

WP (C) - el WRIT
11/2025/11.11.2025 33518/2023 B-K- DAS GENERAL Order Dtd. 2023-11-01 BRANCH-

WP (C) - e WRIT
12/2025111.11.2025 30987/2025 DEBENDRA BEHERA GENERAL Order Dtd. 2025-11-10 BRANCH-
14/202511.11.2025 "2 (0~ DEBENDRA BEHERA GENERAL Order Dtd. 2025-11-10

Eial 30998/2025 :
18/2025111.11.2025 WE (C) - DEBENDRA BEHERA GENERAL Order Dtd. 2025-11-10
Hia 31013/2025 :

- RVWPET- DEBIDUTTA \ \
52/2025111.11.2025 113/2011 MOHAPATRA GENERAL Entire Brief

WP (C) - MANOJ KUMAR _ _ WRIT
70/202511.11.2025 35939/2023 [RANA GENERAL Order Dtd. 2025-08-18 BRANCH-

WP (C) — MANOJ KUMAR _ _ WRIT
73/2025111.11.2025 8517/2023 |RANA GENERAL Order Dtd. 2024-03-20 BRANCH-
17/2025111.11.2025 ABLAPL- UTTAM KUMAR DAS GENERAL Order Dtd. 2025-11-10

e 10208/2025 ’

WP (C) - MANOJ KUMAR _ _ WRIT
78/2025111.11.2025 €257/2021 |RANA GENERAL Order Dtd. 2024-12-09 BRANCH-

CONTC- DEBIDUTTA , ,

)2/2025111.11.2025 600/2011 MOHAPATRA GENERAL Entire Brief

WP (C) - MANOJ KUMAR _ _ WRIT

)9/2025111.11.2025 30571/2023 [RANA GENERAL Order Dtd. 2025-07-08 BRANCH-
HIGHER

9/2025(11.11.2025  [704C)°  |spucaTTon GENERAL Order Dtd. 2025-07-25 e ANCH.
DEPARTMENT |

ABLAPL- BINOD KUMAR
) — — —
5/2025/11.11.2025 12456/2025 |SARD GENERAL Order Dtd. 2025-11-10 BAIL-2

ABLAPL- OM PRAKASH
) — —
6/2025/11.11.2025 10304,2025 |SARAN GENERAL Order Dtd. 2025-11-11




BLAPL-

PRASANTA KUMAR

54/2025(11.11.2025 1020/2025 |SENAPATT GENERAL Order Dtd. 2025-11-10
) WP (C) - o WRIT
55/2025(11.11.2025 30085/2025 PEEENDRA BEHERA |GENERAL Order Dtd. 2025-11-10 BRANCH-
56/2025(11.11.2025 we (c) - DEBENDRA BEHERA |GENERAL Order Dtd. 2025-11-10
T 30969/2025 :
) CRLREV- ANAND KUMAR . CRIMINA
57/2025(11.11.2025 291/2023 SHA GENERAL Entire Document REVISTO
HIGHER
8/2025(11.11.2025 (50547 |EDUCATION GENERAL Order Dtd. 2024-01-24 e CH.
DEPARTMENT |
WRIT
WP (C) - BRANCH
16/2025(11.11.2025 20894/2022 B SAHU GENERAL (DIVIST
BENCH-3
17/2025(11.11.2025 CRLMC- P.BEURA GENERAL Order Dtd. 2025-11-07
e 4571/2025 |°° raer :
CRLMC-
78/2025(11.11.2025 506/2025 S K SAHU GENERAL
CRLMC-
19/2025(11.11.2025 506/2025 |5 K SRHU GENERAL
CRLMC-
30/2025(11.11.2025 506/2025 S K SAHU GENERAL
CRLMC-
32/20251(11.11.2025 511/2025 S K SAHU GENERAL
CRLMC-
33/20251(11.11.2025 511/2025 |5 K SRHU GENERAL
CRLMC-
34/20251(11.11.2025 511/2025 S K SAHU GENERAL
WP (C) - Order Dtd. 2006-04-
55/2025(11.11.2025 P K BARIK GENERAL 04Judgement Dtd. 2006-04-
12676/2004 i
04, Petition,Appealmemo,
WP (C) - Order Dtd. 2016-11-
58/20251(11.11.2025 K DAS GENERAL 22Judgement Dtd. 2016-11-
17580/2016 .
22,Petition, Appealmemo,
Order Dtd. 2023-04- .
50/2025|11.11.2025 | cheMe” K DAS GENERAL 13Judgement Dtd. 2023-04- |CRIMINA
2069/2015 o MISC
13,Petition,Appealmemo,
Order Dtd. 2023-10-
1/2025(11.11.2025  [°B I MOHANTY GENERAL 31Judgement Dtd. 2023-10- |oCCOND
104/1991 . APPEAL
31,Petition, Appealmemo,
0JC— Order Dtd. 1997-01-
53/2025(11.11.2025 233/1997 |B SAHOO GENERAL 20Judgement Dtd. 1997-01-

20,Petition, Appealmemo,




CRLA-

Order Dtd. 2025-07-

CRIMINA

55/20251(11.11.2025 134/2018 G JAYASINGH GENERAL O9Judg§m§nt Dtd. 2025-07- APPEAL
09, Petition, Appealmemo,
, 0JC— Order Dtd. 1994-08- WRIT
57/2025(11.11.2025 Y DAS GENERAL 26Judgement Dtd. 1994-08-
4995/1991 L. BRANCH-
26,Petition, Appealmemo,
— WP (C) - Order Dtd. 2023-02- WRIT
59/20251(11.11.2025 H K PANDA GENERAL 24Judgement Dtd. 2023-02-
3697/2023 s BRANCH-
24,Petition, Appealmemo,
Order Dtd. 2014-04-
10/2025(11.11.2025 |~ M M PANDA GENERAL 24Judgement Dtd. 2014-04- | 55T
271/20009 . APPEAL
24,Petition, Appealmemo,
WP (C) - Order Dtd. 2025-08- WRIT
/12/2025(11.11.2025 R P BHAGAT GENERAL 25Judgement Dtd. 2025-08- |
14839/2014 . BRANCH-
25,Petition, Appealmemo,
CONTC— Order Dtd. 2018-05-
/3/2025(11.11.2025 R P BHAGAT GENERAL 17Judgement Dtd. 2018-05-
1014/2013 L
17,Petition, Appealmemo,
WP (C) - Order Dtd. 2025-08- WRIT
/4/2025(11.11.2025 R P BHAGAT GENERAL 25Judgement Dtd. 2025-08- ‘
14841/2014 L. BRANCH-
25,Petition, Appealmemo,
WP (C) - Order Dtd. 2022-12- WRIT
/5/2025(11.11.2025 A K NAYAK GENERAL 21Judgement Dtd. 2022-12-
17552/2010 . BRANCH-
21,Petition, Appealmemo,
WP (C) - Order Dtd. 2019-12- giiECH
/7/2025(11.11.2025 R K PADHIARI GENERAL 05Judgement Dtd. 2019-12-
24076/2019 05 Petition. A Lmem (DIVISI
ree onyAppeaimenc, BENCH-2
B () - Order Dtd. 2023-02- e NCH
/19/2025(11.11.2025 R K PADHIART GENERAL 13Judgement Dtd. 2023-02-
20243/2014 13 petition. A 1 mem (DIVISI
,Petition, Appealmemo, BENCH)
WP (C) - Order Dtd. 2010-06-
30/2025(11.11.2025 K MANDAL GENERAL 29Judgement Dtd. 2010-06-
3517/2010 L
29,Petition, Appealmemo,
WP (C) - Order Dtd. 2010-11-
31/2025(11.11.2025 R P BHAGAT GENERAL 12Judgement Dtd. 2010-11-
2829/2009 L
12,Petition,Appealmemo,
wp (C) - Order Dtd. 2023-09- o CH
33/20251(11.11.2025 U K SAHU GENERAL 22Judgement Dtd. 2023-09-
24151/2023 29 Petition. A T mem (DIVISI
,Petition,Appealmemo, BENCH—2
WP (C) - Order Dtd. 2006-12-
34/20251(11.11.2025 R P BHAGAT GENERAL 18Judgement Dtd. 2006-12-
1905/2006 s
18,Petition,Appealmemo,
MIC— Order Dtd. 2025-11-
36/2025(11.11.2025 P R SWAIN GENERAL 06Judgement Dtd. 2025-11- M.J.C.
561/1996 L
06, Petition, Appealmemo,
WP (C) - Order Dtd. 2025-11- WRIT
37/2025(11.11.2025 B PANDA GENERAL 07Judgement Dtd. 2025-11-
27830/2019 L. BRANCH-
07,Petition,Appealmemo,
FAO- Order Dtd. 2025-07- MISC.
38/2025(11.11.2025 24472020 P K JENA GENERAL 25Judgement Dtd. 2025-07- APPEAL
25,Petition, Appealmemo, SEC.




WP (C) -

Order Dtd. 2025-09-

WRIT

39/2025(11.11.2025 19587/2015 A SAHOO GENERAL llJudggmgnt Dtd. 2025-09- BRANCH-
11,Petition,Appealmemo,
MACA— Order Dtd. 2022-05- MISC.
)1/2025(11.11.2025 376/2021 A K SWAIN GENERAL 19Judgement Dtd. 2022-05- APPEAL
19,Petition,Appealmemo, SEC.
WP (C) - Order Dtd. 2025-10- WRIT
)2/20251(11.11.2025 P K MISHRA GENERAL 31Judgement Dtd. 2025-10-
11164/2023 s BRANCH-
31,Petition, Appealmemo,
CMP- Order Dtd. 2025-10- WRIT
)3/2025(11.11.2025 D R RATH GENERAL 23Judgement Dtd. 2025-10-
761/2023 o BRANCH-
23,Petition, Appealmemo,
WP (C) - Order Dtd. 9999-12- WRIT
)5/2025(11.11.2025 TASKEEN GENERAL 31Judgement Dtd. 9999-12-
8667/2023 o BRANCH-
31,Petition, Appealmemo,
Order Dtd. 9999-12-
)8/2025(11.11.2025 we (C) - A DASH GENERAL 31Judgement Dtd. 9999-12- WRIT
27453/2023 . BRANCH-
31,Petition, Appealmemo,
CRLMC- PARTHA SARATHI
)0/20251(11.11.2025 3539/2025 |DAS GENERAL Order Dtd. 2025-11-10
Order Dtd. 2024-02-
)1/2025(11.11.2025 RSA- N MALLICK GENERAL 26Judgement Dtd. 2024-02- SECOND
291/2015 . APPEAL
26,Petition, Appealmemo,
MACA— Order Dtd. 2014-05- MISC.
)3/2025(11.11.2025 558/2008 B K LENKA GENERAL l6Judgement Dtd. 2014-05- APPEAL
16,Petition, Appealmemo, SEC.
MACA— Order Dtd. 2010-01- MISC.
)5/2025(11.11.2025 512/2008 B K LENKA GENERAL 30Judgement Dtd. 2010-01- APPEAL
30, Petition, Appealmemo, SEC.
Order Dtd. 2025-10-
)7/2025(11.11.2025  |AA7 A K SWAIN GENERAL 29Judgement Dtd. 2025-10- | 55T
45/2017 L. APPEAL
29,Petition, Appealmemo,
CONTC— Order Dtd. 2023-12-
)8/2025(11.11.2025 K SAHOO GENERAL 0lJudgement Dtd. 2023-12- CONTEMP
9261/2023 .
0l1,Petition,Appealmemo,
WP (C) - Order Dtd. 2023-11- WRIT
)9/2025(11.11.2025 M BEHERA GENERAL 0lJudgement Dtd. 2023-11- |
33518/2023 L. BRANCH-
0l1,Petition,Appealmemo,
WP (C) - Order Dtd. 2008-12-
10/2025(11.11.2025 P K PAL GENERAL 01Judgement Dtd. 2008-12-
8312/2007 .
01, Petition,Appealmemo,
Order Dtd. 2025-07-
11/2025(11.11.2025  |PBAT P DAS GENERAL 02Judgement Dtd. 2025-07- |F LRST
13/2020 L. APPEAL
02,Petition,Appealmemo,
ARBP- Order Dtd. 2016-11-
13/2025(11.11.2025 J SAHOO GENERAL 17Judgement Dtd. 2016-11- M.J.C.
7/2010 .
17,Petition,Appealmemo,
WP (C) - Order Dtd. 2025-10- WRIT
14/2025(11.11.2025 S BHUYAN GENERAL 30Judgement Dtd. 2025-10-
28955/2023 . BRANCH-
30,Petition, Appealmemo,
Order Dtd. 2024-08-
MATA- FIRST
|5/2025(11.11.2025 16/2022 D HAZAA GENERAL 29Judgement Dtd. 2024-08 APPEAL

29,Petition, Appealmemo,




Order Dtd. 2024-08-
17/2025(11.11.2025  |["2TA- D HAZAA GENERAL 29Judgement Dtd. 2024-08- | 1RoT
16/2022 - APPEAL
29,Petition, Appealmemo,
Order Dtd. 2005-08-
18/2025(11.11.2025  [°B7 P NAYAK GENERAL 25Judgement Dtd. 2005-08- |[oCCOND
249/2002 S APPEAL
25,Petition, Appealmemo,
RSA- SECOND
)
20/20251(11.11.2025 270/2008 P NAYAK GENERAL APPEAL
ARBA-
)
1/202511.11.2025 2272023 D NAYAK GENERAL M.J.C.
51/202511.11.2025  |[CRBMC- S. CHOUDHURY  |GENERAL Order Dtd. 2025-11-07
’ T 4563/2025 |°° :
ABLAPL- BISWARANJAN
0/2025 |11.11.2025 [ 00 oo T GENERAL Order Dtd. 2025-11-07
CONTC- SARAT KUMAR
/1/2025[11.11.2025 250270 0o oo Dea GENERAL Order Dtd. 2025-11-06
12/202511.11.2025  |CRDMC~ BIKRAM ROUT GENERAL Order Dtd. 2025-11-07
Hia 4564/2025 :
WRIT
WP (C) - HIMANSHU KUMR . BRANCH
73/2025/11.11.2025 27651/2025 |BHOL GENERAL Order Dtd. 2025-09-26 (DIVIST
BENCH-3
WP (C) - HIMANSHU KUMR L
74/2025|11.11.2025 27646/2025 [BHOL GENERAL Order Dtd. 2025-11-19
WP (C) - HIMANSHU KUMR .
15/2025|11.11.2025 27653/2025 |BHOL GENERAL Order Dtd. 2025-09-26
WP (C) - HIMANSHU KUMR .
6/2025(11.11.2025 |0 ol oo oo o0 GENERAL Order Dtd. 2025-09-26
WP (C) - HIMANSHU KUMR L WRIT
/7/2025 |11.11.2025 |00 oo hor GENERAL Order Dtd. 2025-11-19 BRANCH-
WP (C) - JEEBAN JYOTI o
/8/2025 [11.11.2025 S0 20 o 0oc bpnmi GENERAL Order Dtd. 2025-11-06
19/202511.11.2025 |CRLREV- SRINIBAS PARIJA |GENERAL Order Dtd. 2025-11-10
628/2025
WP (C) - MANOJ KUMAR L WRIT
30/2025|11.11.2025 0500 o 0o loany GENERAL Order Dtd. 2025-11-07 BRANCH-
31/2025(11.11.2025  |CREREV"  lprkram RoUT GENERAL Order Dtd. 2025-11-06
778/2025
WP (C) -
38/20251(11.11.2025 13331/2018 M NAYAK GENERAL
39/2025 |11.11.2025 |"2{C)~ M NAYAK GENERAL
Eial 13330/2018
)1/2025(11.11.2025  |[FAO- K C PANDA GENERAL




514/2024
)2/2025 |11.11.2025 |20 K C PANDA GENERAL
T 514/2024
)3/2025 |11.11.2025  |CREME~ S. B. ROUT GENERAL Order Dtd. 2025-11-07
il 1172/2025 |°° ©° :
CRLREV- PARTHA SARATHI
4/2025(11.11.2025 200 0 o | Do GENERAL Order Dtd. 2025-11-11
CRLREV- PARTHA SARATHI
)5/2025111.11.2025 554/2025 |pas GENERAL Order Dtd. 2025-11-11
WP (C) - PRAVAT CHANDRA WRIT
97/2025 |11.11.2025 |10 o qoc ontn GENERAL Order Dtd. 2025-10-30 BRANCH-
WP (C) - PRAVAT CHANDRA o WRIT
9/2025[11.11.2025 |, o000 oo |onetn GENERAL Order Dtd. 2025-10-09 BRANCEH-
WRIT
WP (C) - PRAVAT CHANDRA o BRANCH
5/2025|11.11.2025  [[ocl, o ooc |onts GENERAL Order Dtd. 2025-10-30 (DTVIST
BENCH-1
WP (C) - PRAVAT CHANDRA o WRIT
10/2025|11.11.2025  [[oo00 o ooc |onts GENERAL Order Dtd. 2025-10-30 BRANCH-
WP (C) - PRAVAT CHANDRA WRIT
13/2025(11.11.2025  [oo00 o ooc opuntn GENERAL Order Dtd. 2025-10-30 BRANCH-
7/202511.11.2025  |CRDMC- B.SINGH GENERAL Order Dtd. 9999-12-31
T 2676/2025 |°° :
ABLAPL-
18/202511.11.2025  [U00C o o [PLK.DAS GENERAL Order Dtd. 2025-11-07 BAIL-2
ABLAPL-
19/202511.11.2025 [0 o [B. P. NANDA GENERAL Order Dtd. 2025-11-06
CONTC-
)
2/2025(11.11.2025 |-/ 0 0 o, |S P DHAL GENERAL
)4/2025|11.11.2025 |"E{(C)~ D K MOHANTY GENERAL
21460/2025
WP (C) - WRIT
)
5/2025|11.11.2025 | 000 50,5 (A DAS GENERAL BRANCH-
7/2025111.11.2025 |"E(C)~ P K SWAIN GENERAL
22307/2025
WP (C) - WRIT
)
28/2025|11.11.2025 |5 55 5,5 |S MOHAPATRA GENERAL BRANCH-
9/2025(11.11.2025  [WP (C) - H B JENA GENERAL




15033/2025

WP (C) - WRIT
31/20251(11.11.2025 25074/2025 S MOHARANA GENERAL BRANCH-
33/202511.11.2025 "2 ()~ A SUNDARAY GENERAL

24866/2025

CONTC-
36/2025111.11.2025 5036/2025 C SAMAL GENERAL
_ WA WRIT
55/20251(11.11.2025 146/2009 H. K. PANDA GENERAL APPEAL
’ — WRIT
50/20251(11.11.2025 146/2009 H. K. PANDA GENERAL APPEAL
] WA- WRIT
54/20251(11.11.2025 146/2009 H. K. PANDA GENERAL APPEAL
) WA- WRIT
57/20251(11.11.2025 146/2009 H. K. PANDA GENERAL APPEAL
) WA- WRIT
59/20251(11.11.2025 146/2009 H. K. PANDA GENERAL APPEAL

WA- WRIT
71/2025(11.11.2025 146/2009 H. K. PANDA GENERAL APPEAL

WA- WRIT
72/2025(11.11.2025 146/2009 H. K. PANDA GENERAL APPEAL

WA- WRIT
15/2025(11.11.2025 146/2009 H. K. PANDA GENERAL APPEAL

CONTC-
79/2025(11.11.2025 5037/2025 C SAMAL GENERAL

RVWPET- CIVIL
30/20251(11.11.2025 21/2025 M BARAL GENERAL REVISIO!

WA- WRIT
31/2025111.11.2025 146/2009 H. K. PANDA GENERAL Order Dtd. 2009-10-30 APPEAL

RVWPET- CIVIL
32/2025(11.11.2025 21/2025 M BARAL GENERAL REVISIO!

CONTC-
33/20251(11.11.2025 5250,2025 U CHHOTARAY GENERAL

WA- WRIT
34/20251(11.11.2025 146/2009 H. K. PANDA GENERAL Order Dtd. 2009-10-30 APPEAL

WA- WRIT
35/20251(11.11.2025 146/2009 H. K. PANDA GENERAL Order Dtd. 2009-10-30 APPEAL

WP (C) - e WRIT
36/2025111.11.2025 23411/2014 H. K. PANDA GENERAL Order Dtd. 2015-07-23 BRANCH-

TRP (C) -
38/20251(11.11.2025 169/2025 A K BISWAL GENERAL

WP (C) - e WRIT
39/2025111.11.2025 23411/2014 H. K. PANDA GENERAL Order Dtd. 2015-07-23 BRANCH-

WP (C) - e WRIT
)0/20251(11.11.2025 23411/2014 B+ K- PANDA GENERAL Order Dtd. 2015-07-23 BRANCH-




CRLMP-

1/2025(11.11.2025 SO0 s pasH GENERAL

)3/2025/11.11.2025 232335025 S K SAMAL GENERAL

)4/2025 |11.11.2025 25251;2014 H. K. PANDA GENERAL Order Dtd. 2015-07-23 et
)5/2025(11.11.2025 gsfﬁgéES R K BARIK GENERAL M.J.C.
6/2025(11.11.2025 70 €)7 |5, K. PANDA  |GENERAL Order Dtd. 2015-07-23 e CH.
)7/2025(11.11.2025  |hE~ M BARAL GENERAL

1259/2024
)8/2025 [11.11.2025 ggéfi;2014 H. K. PANDA GENERAL Order Dtd. 2025-07-23 g§£ECH_
)0/2025(11.11.2025 | T~ C R NAYAK GENERAL
1596/2025

)1/2025(11.11.2025 25551;2014 H. K. PANDA GENERAL Order Dtd. 2015-07-23 g§£ECH_
)2/2025/11.11.2025 ?7{;/(22);5 M SWAIN GENERAL

3/2025(11.11.2025 72 €)7  |H. K. PANDA  |GENERAL Order Dtd. 2015-07-23 iy
)4/2025111.11.2025 ?8252;2025 A K BEHERA GENERAL

)5/2025(11.11.2025 22253;025 P K MOHANTY GENERAL

6/2025(11.11.2025 72 €)7  |H. K. PANDA  |GENERAL Order Dtd. 2015-07-23 iy
)7/202511.11.2025  [12(C)° . la. k. pawpa  lGENERAL Order Dtd. 2015-07-23 e NCH.
)8/2025(11.11.2025 ?22?53;024 H K PANDA GENERAL BATL-2
10/2025(11.11.2025 g§é§1;2014 H. K. PANDA GENERAL Order Dtd. 2015-07-23 giigcﬂ_
1/2025/11.11.2025 | ABLAPL- S P SAMANTA GENERAL

9806/2025




WP (C) -

12/2025(11.11.2025 102007 o lH. K. PANDA GENERAL Order Dtd. 2008-09-24
ABLAPL-
13/2025(11.11.2025 2558/2025 P K DASH GENERAL
ABLAPL-
14/2025(11.11.2025  E2AT0C 1B K DAs GENERAL BAIL-2
5/2025(11.11.2025 |"ELC)- H. K. PANDA GENERAL Order Dtd. 2008-09-24
L 10372/2008 : :
6/202511.11.2025 |["2(C)- H. K. PANDA GENERAL Order Dtd. 2008-09-24
10372/2008
7/202511.11.2025 |["E{C)- H. K. PANDA GENERAL Order Dtd. 2008-09-24
L 10372/2008 : :
8/2025(11.11.2025 |"E(C)- H. K. PANDA GENERAL Order Dtd. 2008-09-24
L1 10372/2008 : :
19/202511.11.2025 |"2{C)- H. K. PANDA GENERAL Order Dtd. 2008-09-24
AL 10372/2008 : :
20/2025111.11.2025 WP (C) - H K PANDA GENERAL Order Dtd 2008-09-24
‘ L 10372/2008 : :
)1/2025111.11.2025 "2 {C)~ H. K. PANDA GENERAL Order Dtd. 2008-09-24
‘ L1 10372/2008 : :
2/2025(11.11.2025 |"ELC)- H. K. PANDA GENERAL Order Dtd. 2008-09-24
10372/2008
)3/202511.11.2025 |"E{C)- H. K. PANDA GENERAL Order Dtd. 2008-09-24
10372/2008
)4/202511.11.2025 |2 (C)- H. K. PANDA GENERAL Order Dtd. 2008-09-24
‘ 1L 10372/2008 : :
)8/2025 111.11.2025  |PLAPL” S. CHOUDHURY  |GENERAL Order Dtd. 2025-11-10 BATL-1
9386/2025
ABLAPL-
) - —
29/2025111.11.2025 102414/2025 J. R. NAYAK GENERAL Order Dtd. 2025-11-10
ABLAPL- JYOTI RANJAN
31/2025(11.11.2025 (L0200 10O GENERAL Order Dtd. 2025-11-10
WP (C) — JYOTI RANJAN _ _ WRIT
12/202511.11.2025 L0 o) ek GENERAL Order Dtd. 2025-11-06 R
33/202511.11.2025 | ABLAPL—  |JYOTI RANJAN | pyppnay, Order Dtd. 2025-11-10

532/2024

NAYAK




BLAPL-

JYOTI RANJAN

34/2025(11.11.2025 |00 9 GENERAL Order Dtd. 2025-11-10
ABLAPL- MANOJ KUMAR
36/202511.11.2025 ool GENERAL Order Dtd. 2025-12-03
CRLMC- MANOJ KUMAR CRIMINA
38/202511.11.2025 |0 D GENERAL Order Dtd. 2025-10-10 i
ABLAPL- MANOJ KUMAR
39/202511.11.2025 0 GENERAL Order Dtd. 2025-12-16
BLAPL- MANOJ KUMAR
10/202511.11.2025 Tl PE GENERAL Order Dtd. 2025-11-10
ABLAPL- MANOJ KUMAR
11/202511.11.2025 0 0 T GENERAL Order Dtd. 2025-11-10
ABLAPL- MANOJ KUMAR
12/202511.11.2025 0 GENERAL Order Dtd. 2025-12-16 BAIL-2
ABLAPL-
13/2025111.11.2025 4058/2024 BHARAT JALLI GENERAL Order Dtd. 2025-11-10
ABLAPL-
14/2025111.11.2025 2988/2024 BHARAT JALLI GENERAL Order Dtd. 2025-11-10
15/2025 11.11.2025 "L ()~ J. D. MUDULI  |GENERAL Order Dtd. 2025-11-07
30539/2025
16/2025(11.11.2025  |CRDMC- BIKRAM ROUT GENERAL Order Dtd. 2025-11-10
Ll 4530/2025 :
17/2025 |11.11.2025  |CREMC” BIKRAM ROUT GENERAL Order Dtd. 2025-11-10
Ll 4531/2025 :
18/2025(11.11.2025 |"E(©)~ P. K. DASH GENERAL Order Dtd. 2012-09-05
Ll 13619/2009 5 % :
19/2025(11.11.2025 |"E(©)~ P. K. DASH GENERAL Order Dtd. 2012-12-14
13619/2012
. CRLA- L . CRIMINA
50/2025(11.11.2025 757/2021 P. K. DASH GENERAL PetitionAnnexure,Misc.case, APPEAL
. BLAPL- BIJAY KUMAR
1/2025(11.11.2025 |08 GENERAL Order Dtd. 2025-11-10
. BLAPL- BIJAY KUMAR
52/20251(11.11.2025 9623/2025 |BEHERA GENERAL Order Dtd. 2025-11-10
_ WP (C) - L WRIT
59/2025111.11.2025 30592/2025 J.R.BEHERA GENERAL Order Dtd. 2025-11-10 BRANCH-
2/2025111.11.2025 0JC- R K BARIK GENERAL Order Dtd 2018-12-20
’ T 4496/2000 :

NIC



